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10.09.2020  Parties may file brief written submission not more than 

three pages before next date. After the written submissions are filed, oral 

submissions of parties would be heard on next date.  

 List the Appeal on 30th September, 2020 ‘for admission (after Notice)’. 

 
    [Justice A.I.S. Cheema] 

     Member (Judicial) 

 

(Dr. Ashok Kumar Mishra) 
Member (Technical)  
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